                          RAJIV   GANDHI  ADHIVAKTA  PRASHIKSHAN  YOJNA
(RAJIV GANDHI ADVOCATES’ TRAINING SCHEME)

(Ministry of Law and Justice, Department of Legal Affairs)

1. The Training Programme under the Rajiv Gandhi Advocates’ Training  Scheme is being conducted by the National Law University, Delhi on the request of Ministry of Law and Justice, Department of Legal Affairs, New Delhi. 

2. This is for the first time that such a training programme is being conducted to upgrade the professional skills of trainee Advocates, to understand various aspects of law including laws in developing areas such as Intellectual Property laws, Cyber laws, etc. and   also various aspects of procedural laws.

3. The fully residential four weeks’ training of the first batch under the said Scheme will commence from 27th June, 2011 till 23rd July, 2011. This will be shortly followed by the next batch. 

4. The  Training Programme will be held at National Law University, Dwarka, Delhi.

5. The participants of the Training Programme will be re-imbursed travelling expenses by road/train (AC-III) by shortest route as per relevant  rules.

6. List of all the participants (Advocates selected and nominated) for the training under Rajiv Gandhi Advocates’ Training Scheme of the Ministry of Law and Justice, Department of Legal Affairs, is given in Part II. 

7. The participants are also requested to visit the website of National Law University, Dwarka, Delhi - nludelhi.ac.in - for –

(i) batches of the training programme;

(ii) the details of the Training Schedule of each batch ;

(iii) names of the participants of each batch.

       7.  The telephone nos. of the Course- Director, Prof. K. D. Rao are:-

               011-28034255,  09711332268

PART II

(i)   Batches of  Training Programme

The National Law University, Delhi will be conducting the training for advocates under the Rajiv Gandhi Advocates Training Scheme sponsored by the Ministry of Law & Justice, Government of India. The first batch of training will be from 27 June – 23 July, 2011, as per the enclosed list:

The first batch of the advocates attending this training programme would be from the following States: 

1. Himachal Pradesh  

2. Uttarakhand

3. Rajasthan

4. Uttar Pradesh

5. Bihar

6. Orissa

All the Advocates whose names are mentioned in the list are required to report by 26 June, 2011 evening at National Law University, Delhi. 

The NLUD is located on the west side of Dwarka, Sector – 14 Metro Station and besides Intellectual Property Office (Boudhik Sampadha Bhawan). 

(ii) List of the Participants (Advocates) selected/nominated  for the first batch of Training Programme from 27th June to 23rd July, 2011

Advocates Nominated by High Court of 
Himachal Pradesh (Shimla) 

	S. No.
	Name of Advocate 
	Place of Practice 
	Enr. No. & Date of Enrolment  
	Category 

	1
	Sh. Anish J. P 
	Una 
	HIM/182/2006
	General

	2
	Sh. Raj Kumar 
	Mandi 
	HIM/238/2009
	S.C

	3
	Sh. Bhim Singh 
	Mandi 
	HIM/345/2008
	General

	4
	Ms. Anuradha Malhotra 
	Solan 
	HIM/283/2009
	Women General

	5
	Ms. Kamlesh 
	Shimla 
	HIM/289/2009
	Women General

	6
	Ms. Anita Thakur 
	Shimla 
	HIM/53/2009
	Women General

	7
	Ms. Amrita Kaur 
	Shimla 
	HIM/221/2007
	Women (S.C)

	8
	Sh. Dhruv Thakur 
	Shimla 
	HIM/287/2009
	General

	9
	Sh. Ankush Slath 
	Kullu
	HIM/229/2007
	S.C.

	10
	Sh. Hariom Prakash 
	Shimla 
	HIM265/2006
	General 


Advocates Nominated by High Court of Uttarakhand (Nainital)

	S. No.
	Name of Advocate 
	Place of Practice 
	Father's / Husband Name 
	Category 

	1
	Sri Ghanshyam Joshi 
	Almora 
	Sri Bhairav Datt Joshi 
	General 

	2
	Sri Sandeep Rawat 
	Gopeshwar (Chamoli) 
	Sri Vikram Singh Rawat
	General 

	3
	Smt. Babita Sharma 
	Vikas Nagar (Dehradun)
	W/o. Sri Rajeev Sharma 
	General / Women

	4
	Sri Kapil Dev
	Roorkee (Hardwar)
	Sri Jogendra Dass 
	SC

	5
	Smt. Sheetal 
	Nainital 
	W/o. Sri Naveen Chandra 
	SC / Women 

	6
	Sri Jay Darshan Bist 
	Pauri Garhwal
	Sri Sudarshan Singh Bist 
	General

	7
	Sri Rajesh Singh 
	Pithoragarh
	Late Sri Dharamveer Singh 
	S.T

	8
	Kum. Shanti 
	Tehri Garhwal 
	Sri Purna Nand 
	General / Women

	9
	Sri Trimal Prasad 
	Khatima (U.S. Nagar)
	Late Sri Mohan Lal
	OBC

	10
	Sri Harish Chandra Thapliyal 
	Uttarkashi
	Sri Yashodhanand Thapaliyal 
	General


Advocates Nominated by High Court of Rajasthan (Jodhpur)

	S. No.
	Name of Advocate 
	Place of Practice 
	Enr. No. & Date of Enrollment 
	Address 
	D.O.B
	Category 

	1
	Sh. Akshat Verma 
	Jodhpur 
	R/2543/2010 

06.06.2010
	D - 78, K.N.N Ist Extension, ESI Road, Jodhpur 
	02.06.1986
	Gen. 

	2
	Ms. Anisha Bano
	Jodhpur 
	R/1724/2008

23.08.2008
	Near Ek Minar Ki Masjid, Ada Bazar, Jodhpur 
	11.07.1984
	Women OBC

	3
	Sh. Deepak Shrimali 
	Bhilwara 
	R/2761/2010

25.06.2010
	23/548, Shashtri Nagar, Extention, N.H. B, Road, Bhilwara 
	14.06.1984
	Gen. 

	4
	Sh. Ravi Kalundha 
	Jodhpur 
	R/321/2010

24.01.2010
	C/o. Sardar Boot House, 10, Stadium Shopping Centre, Jodhpur 
	13.08.1981
	ST

	5
	Sh. Anand Kumar 
	Anupgarh 
	R/1830/2009

24.08.2009
	VPO Banda, Tehsil, Anugarh, District, Hanumangarh 
	03.08.1982
	SC

	6
	Sh. Navratan Lal Saini
	Jaipur 
	R/24698/2009

04.10.2009
	Amrit Puri Colony, In Front of Vijaypath, Terminal Market, Jaipur 
	04.10.1986
	OBC

	7
	Sh. Vikar Todawat  
	Jaipur 
	R/4617/2010

09.10.2010
	Village Rajarampura, Post Premnagar, Via Jaitpura, district Jaipur 
	03.07.1986
	OBC

	8
	Miss Urmila Rathi 
	Jodhpur 
	R/1833/2008

23.08.2008
	D/o. Shri Jugraj Rathi, Jalwala Bas, Mathaniya, District Jodhpur 
	27.11.1985
	Women Gen. 

	9
	Sh. Uday Singh Jatav
	Hindaun City 
	R/4922/2010

13.11.2010
	Village & Post, Lahchoda, Tehsil, Hindaun City, District Karauli 
	01.07.1984
	SC

	10
	Smt. Phool Pati 
	Suratgarh 
	R/5141/2010

24.01.2010
	1/17, R.H. B. Colony, Suratgarh, District Sriganganagar 
	08.03.1984
	Women Gen.


Advocates Nominated by High Court of Uttar Pradesh (Allahabad)

	S. No.
	Name of Advocate 
	Place of Practice 

	1
	Ms. Ruchi Pandey 
	Kanpur Nagar 

	2
	Ms. Pooja Saini
	Kanpur Nagar 

	3
	Mr. Arvind Srivastava 
	Kanpur Nagar 

	4
	Ms. Kanta 
	Agra

	5
	Mr. Ashish Chaurasiya 
	Meerut

	6
	Mr. Ashtosh Baghel 
	Allahabad

	7
	Mr. Neerak Kumar Bhati 
	G. B. Nagar

	8
	Ms. Sangeeta 
	Ghaziabad

	9
	Ms. Vartika Dave 
	Kanpur Nagar 

	10
	Mr. Vikalp Srivastava 
	Lucknow 


Advocates Nominated by High Court of Bihar (Patna)

	S. No.
	Name of Advocate 

	1
	Sri. Ranjit Kumar Singh

	2
	Ms. Nisha Kishore 

	3
	Sri. Nishant Vikram

	4
	Sri. Sumeet Kumar

	5
	Sri. Manish Kumar

	6
	Sri. Neeraj Kumar

	7
	Sri. Ajit Kumar Yadav

	8
	Miss. Soni Kumari

	9
	Sri. Sayed Tabrar Imam

	10
	Sri. Amar Nath Kumar 


Advocates Nominated by High Court of Orissa (Cuttack)

	S. No.
	Name of Advocate
	Address

	1
	Sri. Loknath Pal 
	C/o. Sri. Dhananjay Pal, At - Bhitar Bramottor, P.O. Sahada, Dist. Balasore, Orissa 

	2
	Ms. Sudipta Lal
	C/o. Sri. Gagan Behari Lal, At/P.O. Bidanasi, (near Gayatree Temple), Cuttack - 753 014, Orissa

	3
	Sri. Nalinikanta Patra 
	C/o. Sri Chandrasekhar Patra, At/P.O. Sundarapada, Bhudaneshwar, Dist. Khurda, Orissa

	4
	Sri. Asit Kumar Das 
	C/o. Sri Ajoy Kumar Das, Lalbag Campus, P.O. Chandinchowk, Cuttack - 753 002, Orissa

	5
	Sri. Pramod Kumar Saraf
	Sambalpur Bar Association P.O. District - Sambalpur, Orissa

	6
	Sri. Jayaprakash Narayan Sethy
	C/o. Sri Rabindra Kumar Sethy, At/P.O. Sisua, Dist. Cuttack, Orissa

	7
	Sri. Dhanajay Majhi
	C/o. Sri Chandradwaja Majhi, At, Bhagabati Street, Nawarangpur, P.O./ Dist. Nawarangpur, Orissa

	8
	Ms. Kishorie Patnaik 
	C/o. Sri Pramod Kumar Patnaik, At-Old Post Office Sahin, P.O./ Dist, Nawarangpur, Orissa 

	9
	Sri. Rajendra Kumar Senapati
	C/o. Sri Dharma Senapati, At-New Colony, Rayagada, P.O/ Dist. Rayagada Orissa

	10
	Ms. Sonita Biswal 
	C/o. Sri Laxmikanta Biswal, At-Deula Sahi (Behind Sunadei Temple), P.O. Tulasipur, Cuttack - 753 008, Orissa


NATIONAL LAW UNIVERSITY, DELHI 

Rajiv Gandhi Advocates Training Programme 

June - July, 2011

Training Schedule 

	Date 
	I Session

9.30 – 11.00 a.m.
	II Session 

11.30 – 1.00 p.m.
	III Session 

2.00 – 3.15 p.m.
	IV Session

3.45 – 5.00 p.m. 

	27 June, 2011
	Arrival and Self Introduction 
	Inaugural Function
	Introduction to Indian Legal System
	Justice Delivery System 

	28 June, 2011
	Legal Research 
	Reading of cases and statutes
	Familiarizing with Law Library  
	Group Exercise

	29 June, 2011
	Accessing Legal Information Institute of India
	Group Exercise
	Online Legal Databases
	Group Exercise 

	30 June, 2011
	Basic Features of Indian Constitution 
	Fundamental Rights 
	Fundamental Duties and Constitutional Remedies
	Group Exercise 

	1 July, 2011
	Overview of Civil Justice System
	Mechanism of Service of Summons to persons residing outside India 
	Injunctions 
	Group Exercise 

	2 July, 2011
	Execution of Orders and Decrees
	Review and Appeal  
	Mutual Legal Assistance Treaty in Civil and Commercial matters 
	Group Exercise 

	4 July, 2011
	Alternative Dispute Resolution 
	Client Interviewing 
	Negotiation and Mediation
	Group Exercise 

	5 July, 2011
	Arbitration 
	National Litigation Policy
	Gram Nayalayas
	Group Exercise

	6 July, 2011
	Principles of Criminal Procedure 
	Pre trial Criminal Process 
	Sentencing Law and Policy 
	Group Exercise 

	7 July, 2011
	Criminal Trial Advocacy 
	Group Exercise 
	Plea Bargaining
	Law Relating to Dowry 

	8 July, 2011
	Domestic Violence Act 
	Matrimonial Disputes and Counseling 
	Family Courts 
	Group Exercise 

	9 July, 2011
	Art of Chief Examination
	Group Exercise
	Art of Cross Examination
	Group Exercise 

	11 July, 2011
	Presentation of case and arguments 
	Group Exercise
	Civil Appellate Advocacy  
	Group Exercise

	12 July, 2011
	Criminal Appellate Advocacy
	Group Exercise 
	Legal Documents, Wills, Land Records etc. 
	Group Exercise

	13 July, 2011
	General Conveyancing - Sale of Property, Mortgage, Lease
	Group Exercise
	Drafting and Reading Contracts
	Group Exercise

	14 July, 2011
	Access to Justice and Legal Aid
	Right to Information 
	Lok Adalat 
	Group Exercise

	15 July, 2011
	Intellectual Property Rights 
	Copy right and related rights 
	Trade marks and design 
	Group Exercise

	16 July, 2011
	Indian Patent Act 
	Group Exercise
	Competition Act 
	Group Exercise

	18 July, 2011
	Information Technology Act 
	Group Exercise
	Cyber Crimes 
	Group Exercise

	19 July, 2011
	Protection of Human Rights 
	National Human Rights Commission 
	Police and Human Rights 
	Group Exercise

	20 July, 2011
	Child Rights 
	Group Exercise
	Juvenile Justice
	Group Exercise

	21 July, 2011
	Custodial Justice 
	Group Exercise 
	Law Against Discrimination
	Group Exercise 

	22 July, 2011
	Legal Writing Group Exercise – I
	Discussion 
	Legal Writing Group Exercise – II
	Discussion

	23 July, 2011
	Evaluation 
	Valedictory Session
	
	


